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The 27th November 2019
No. IV/M'-2-3/2019-4042— In exercise of the powers conferred by Section-78 of
the Registration Act, 1908 the Governor of Bihar is pleased to determine Rs. 50/- (Rupees
fifty) only as the registration fee payable on the registration of the lease document related to
lease of 12.43 acres land in favour of the National Institute of Pharmaceutical Education and

Research (NIPER), Hajipur by the BIADA.

By the Order of the Governor of Bihar,
AMIR SUBHANI,
Additional Chief Secretary to the Government.
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